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HTHE DEPUTY MINISTER IN
THE MINISTRY OF LABOUR AND
REHABILITATION/ = 3R gqafq

sarag ] 3¢ wat (SHRI
BALGOVIND VERMA): The adminis-
tratton of the Family Pension-cum-Life
Assurance Scheme s the concern of
the Central Board of Trustees set up
under the Employees’ Provident Funds
and Family Pension Fund Act, 1952
and not the direct concern of the Cen-
tral Government. The Provident Fund
authorities have intimated as under :—

(a) The family pension-cum-life
assurance scheme, 1971 covers all em-
ployees who become members of the
statutory Provident Fund or an exempt-
ad provident fund on and after
1-3-1971 The employees who aic al-
ready members of cither of the funds
on the said date have been given an
option to join this Scheme. Since the
last date for the exercise of options 15
31st August, 1971 it is too early to
torccast with reasonable accuracy the
number of employees who would be
benefited by the new scheme.

{b) Such ot the members who do not
opt to join the tamily pension-cum-life
assurance scheme would, however, con-
tinuc to get the full benefit of provi-
dent fund under existing terms and
will not have any pat of their contri-
butions diverted to the new scheme as
mn the case of the members of that
scheme.]
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420 SHRI J P YADAV : Wil the
Munister of STEEL AND MINES/

g Wk @™ HaEr be
pleascd to state |

(4) whether a comprehensive sur-
vey has been made in  view of the

vastness of the mineral deposits of the
country, 1f so, what are the details
thereot,

{b) whether it 1s a fact that in the
matter of mineral deposits ot Bihar,
Orissa, Madhya Pradesh, Rajasthan
and Bengal, a step montherly treatment
15 being shown by the Department;

(c) whether it is a fact that the
dozens of Committees, Boards, sub-
committees constituted by the Depart-
ment  are dominated by the depact-
mental people and the public repre-
sentatives of the concerned States have
been neglected; and

(&) 1f so, whether Government
would enquire 1nto the panels of mem-
bers of these bodies ?)
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F[THE MINISTER OF STEEL AND
MINES/ g@@ R @& wat
(SHRI S. MOHAN KUMARAMANG-
LAM) ;. (a) to (d) A statement is
laid on the Table of the House.

STATEMENT

() The Geological Survey of India
has been carrying on systematic surveys
for mineral deposits in the country
since its inception in 1851 and as a re-
sult thereof substantial quantities of

various minerals have been located and |

proved.

Ff ] English translation.

[ RAJYA SABHA]

to Questions 44

The more important among them are
5.620 million tonnes of iron ore, 1,300
million tonnes of metallurgical coal,
240 million tonnes of copper, 57.5
million tonnes of =zinc, 10 million
tonnes of lead, 67 million tonnes of
bauxite, 32 million tonnes of manga-
nese and substantial quantities of a
number of other minerals.

(b) It would not be correct to say
that in the matter of mineral deposits,
Bihar, Orissa, Madhya Pradesh, Rajas-
than and Bengal are being shown the
step-montherly treatment by this De-
partment. On the other hand, in view
of these States being tich in mineral
deposits, a  variety of mineral based
industries, big and small, have been set
up both in the public and private sec-
tors in these States.

(c) It is not a fact to say that the
various Committees and Boards set up
by this Department are dominated by
the departmental people. The various
committees have on them not only de-
partmental officers but also members
representing technical bodies and speci-
fied interests concerned including re-
presentatives from State  Governments.
non-official organisations etc,

(d) Does not arise.]

SHORTAGE OF EDIBLE OIL

*421. SHRI LOKANATH MISRA :
Will the Minister of AGRICULTURE/
FHU  HaY be pleased to state :

(a) whether there has recently been
serious shortage of edible oil in severat
parts of the country: and

(b) if so, the efforts made by Gov-
ernment to meet the requirements of
edible oil ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE/ @fa warm A W59 |ay
(SHRI ANNASAHEB P. SHINDE)
(a) No, Sir. There have been no such
reports of serious shortage of edible
oils although cdible oils situation has
been somewhat tight for some time duc
to the gap between internal production
and increasing requirements,

(b) Efforts being made to reduce the
gap between production and demand



